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Passenger Amenitios

1991. Shri Yajnik: Will the Minis-
ter of Ruilways b: pleased to state:

(4) the terms and conditions on
which a monopoly 15 given to various
persons to run the hair cutting and
shaving saloons on the Western Rail-
way stations;

(b) whather Government are aware
that the licensees employ other people
as their sub-agenis to run these es-
tablishments on very unjust terms
and that the sub-agents get a very
miserable share of their eamnings
and

(c) whether Government weuld
take any action to see that all estab-
lishments are run personally by those
who are given the lcenses by the
Railway Ministey?
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The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) and (e).
Out of ten siations at which such
licences are current, in the case of
five, the barbers are directly licenced,
while the licence in respect of the
other five has been issued to a con-
tractor who employs the barbers. Also,
even in respect of these five stations,
Instructions have recently been issued
to the Western Railway to licence the
‘Yarbers directly on the expiry of the
existing contract.

The terms of these contracts are
that a reasonable annual licence fee
per barber per station is levied and
that a small cubicle, with a table and
a chair, is permitted in the III Class
waiting hall for the purpose of the
contract.

(b) No.

Inland Waterways

Shri Ghosal:
192, {Shrl B. Das Gupta:

Will the Minister of Transport and
Commaunications be pleased to state:

(a) whether there is any statutory
body tp control and supervise the
Inland Waterways from Calcutla to
Assam by Ganga and Brahmaputra;
and

(b) if su, the name of the body and

its functions?

The Minister of Transport and
Communications (Shri Lal Bshadur
Shastrl): (a) No, Sir.

(b) Does not arise.

Rafilway Line from Santragachi te
Bishnupur

Shri Ghosal:
Shri B. Das Gupta:

Will the Minister of Railways be
pleased to state:

(a) whether there is a proposal to
lay a railway line connecting Santra-
gachi to Bishnupur via Arambeg in
West Bengal; and

1993.
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(b) it 30, whether any survey
mbmumi:d out in this regard
e will take for the proposal
to materialige? o

The Depyty Minister of Rallways
(Shri Shabnawas Khan): (a) No, Sir.

(b) Does not arise.
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